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SATURDAY, MARCH 9 2024

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SAVERA DIGITAL INDIA PRIVATE LIMITED
OPERATING TRADER, SHOWROOM RETAILER OF COMPUTER, MOBILE AND OTHER
ACCESSORIES
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL.| RELEVANT PARTICULARS
1. |Name of the corporale debtor along with PAN & SAVERA DIGITAL INDIA PRIVATE LIMITED
CIN/LLP No. PanNo.:AAGCS2217N
CIN No.: U51900WB1985PTCO74040
2. |Address ofthe registered office 40A, Chittaranjan Avenue, Kolkata, West Bengal,
India, 700012
3. |URLofwebsite https:/lwww.savera.co.in/news-media/
4. |Details of place where majority of fixed assets|NO FIXEDASSETS
are located

5. |Installed capacity of main products/services  |(Cumently no operations)
Used to have Showroom and was dealing in

computer and other allied products
6. |Quantity and value of main products/ services|Nil
sold inlastfinancial year
7. [Numberofemployess/workmen NIL
Further details including last available financial
8. |statements (with schedules) of two years, lists| Financial Statement obtained from:
of creditors are available at URL: https:/iwww.savera.co.infnews-media/
Forthe List of Creditors:
https:/iibbi.gov.inlen/claims/claim-
process/U51900WB1995PTC074040
9. |Eligibility for resolution applicants under section| https:/fwww.savera.co.inlnews-media/
25(2)(h) of the Code is available at URL:

10. [LastdateTor recaiptof expressionofinterest  [25/03/2024
11 |Date of issue of provisional list of prospective|04/04/2024
resolution applicants
12. [Last date for submission of objections to|09/04/2024
provisional list
13.|Date of issue of final list of prospective|18/04/2024
resolution applicants
14. |Date of issue of information memorandum,|24/04/2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

[15. | Castdatefor submisslon of resolutionplans _ |24/05/2024

16. [Process email id to submit Expression of Interest | cirp. saveradigital@gmail.com

SD/-

Rachna Jhunjhunwala

RESOLUTIONAL PROFESSIONAL

SAVERA DIGITAL INDIA PRIVATE LIMITED

IBBYIPA-001/IP-P00389/2017-18/10707

AFA Valid till 07.12.2024

Siddha Weston, @ Weston Street, Suite No 134, Kolkata, West Bengal, 700013

Date :09.03.2024 Reg. email: egress.rac@gmail.com
Place : Kolkata Process Email ID: cirp.saveradigital@gmail.com
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SAVERA DIGITAL INDIA PRIVATE LIMITED
OPERATING TRADER, SHOWROOM RETAILER OF COMPUTER, MOBILE AND OTHER
ACCESSORIES
(Under sub-regulstion (1) of regulation 36A of the Insolvency and Bankrupicy Board of India
(insolvency Resolution Process for Corporate Persons) Regulations, 2016)

¢ RELEVANT PARTICULARS
. |Name of the corporale debtor along with PAN &| SAVERA DIGITAL INDIAPRIVATE LIMITED
CIN/LLPNo. PanNo.:AAGCS2217N
CIN No.: U51900WB1895PTCO74040
2. |Address of theregistered office 40A, Chitiaranjan Avenue, Kolkata, West Bengal,
India, 700012
3. |URLofwebsite https:/fwww.savera.co.in/news-media/
4. |Details of place where majority of fixed assets|NO FIXEDASSETS
ara located
5. |Installed capacity ofmain products/services  |(Currently no operations)
Used to have Showroom and was dealing in
computerand other allied products
. |Quantity and value of main products/ services|Nil
sold in lastfinancial year
7. |Numberofemployees/workmen NIL

Further details including last available financial
8. |statements (with schedules) of two years, lists|Financial Statement obtained from:

of creditors are avallable at URL: hitps:/iwww.savera.co.in/news-media/
Forthe List of Creditors:
https:/libbi.gov.in/en/claimsiclaim-
process/U51900WB1995PTC074040
9. |Eligibility for resolution applicants under section| https://www.savera.co.in/news-medial
25(2)(h) of the Codais available at URL.

10. |Last datefor receiptof expressionofintersst | 25/03/2024
11. [Date of issue of provisional list of prospective|04/04/2024
resolution applicants
12.|Last date for submission of objections l0|09/04/2024
provisionallist
13.|Date of issue of final list of prospective|19/04/2024
resolutionapplicants
14. [Date of issue of information memorandum,|24/04/2024
evaluation matrix and request for rasolution
plans to prospective resolution applicants

15, |Lastdatefor submission of resolution plans  |24/05/2024

16. [Process email id to submit Expression of Interest| cirp.saveradigital@gmail.com

SD/-

Rachna Jhunjhunwala

RESOLUTIONAL PROFESSIONAL

SAVERA DIGITAL INDIA PRIVATE LIMITED

IBBI/IPA-001/1P-P00380/2017-18/10707

AFA Valid till 07.12.2024

Siddha Weston, 9 Weston Street, Sulte No 134, Kolkata, West Bengal, 700013

Date :09.03.2024 Reg. email: egress.rac@gmail.com
Place : Kolkata Process Email ID: cirp.saveradigiial@gmail.com
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